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1
Hem Chand Jain & Ramesh 

Chand Jain
9213516713

nikeshjainadvocate@gmail

.com
28-06-2025                      75,00,00,000                             -   N.A. N.A. N.A. N.A. N.A. N.A.                                   -             75,00,00,000 0.00

No proof of 

payment or 

supporting 

documents have 

been provided 

that reflect any 

consideration 

paid to the 

Corporate Debtor 

Mr. Akarsh 

Kashyap

                     75,00,00,000                             -   

Name of Corporate Debtor: Nurit Properties Private Limited

Date of Commencement of CIRP : 12-06-2025

List of Creditors as on : 01.07.2025

List of Financial Creditor, belonging to a class (Real Estate Allottees)

Name of Creditor Contact Number Email Address Flat No 
Flat Size (sq. 

Ft.)

TOTAL
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 Amount of claim 
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